$-88
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 11306/2023 & CM APPL. 65439/2023
RISING SUN AROMAS AND SPIRITUAL PRIVATE
imMifTED L Petitioner

Through:  Mr. D. Takiar with Mr. Y ash Singh,
Advocates.
(M): 9830848183
Email: singhyash066@gmail.com

VEersus

RESERVE BANK OF INDIA AND ORS. ... Respondents

Through:  Mr. Sumit Goel with Ms. Sreeparna
Basak, Ms. Swati Bhardwa and Mr.
Apurba Patnayak, Advocates for
respondent no. 2/ICICI Bank.

CORAM:
HON'BLE MS. JUSTICE MINI PUSHKARNA
ORDER
% 02.05.2024

1. List on20™ August, 2024.

MINI PUSHKARNA, J
MAY 2, 2024/c

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 05/04/2026 at 16:44:20



